FORM G -;J
INVITATION FOR EXPRESSION OF INTEREST FOR i
DR. SMITHS BIOTECH PRIVATE LIMITED i

OPERATING IN PHARMACEUTICALS & HEALTH SUPPLEMENTS & NUTRACEUTICALS!
: INDUSTRY AT ROORKEE, UTTARAKHAND R |
(Under sub-regulation (1) of regulation 36A of the Insolvency and Bankruptcy Board of India |
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016) i '

RELEVANT PARTICULARS
1. | Name of the corporate debtor Dr. Smiths Biotech Private Limited
along with PAN/CIN/LLP No. PAN: AAFCD3322G

CIN: U24246PN2015PTC154818

2. | Address of the registered office Office no. 508-511, Sacred World, 5th Floor,
Above Macdonald, Vitthal Rao Shivarkar Road,
W Anowrie, , Pune, Maharashtra, India - 411040.

3. | URL of website NA
4. | Details of place where majority Plot No. B-5, part of Khasra No. 9 & 10, Dev
of fixed assets are located Bhoomi Industrial Estate VI, Bantakhedi,
Taluka, Roorkee, Haridwar, Uttarakhand. .
5. | Installed capacity of main 1) Soft Gelatin Capsule: 1,50,00,000 Nos
products/ services (Per Month)
: 2) Ointment: 10,000 Nos (Per Month)
6. | Quantity and value of main Rs 11,05,50,000 (Revenue from operations as
| products/ services sold in last on 31st March, 2024)

financial year.
7. | Number of employees/ workmen | O

8. | Further details including last For further details write an email to
available financial statements cirp.smithsbiotech@gmail.com

(with schedules) of two years, lists
of creditors are available at URL:
9. | Eligibility for resolution applicants | For detailed EOI and eligibility criteria,

under section 25(2)(h) of the please write an email to

Code is available at : cirp.smithsbiotech@gmail.com
10.]| Last date for receipt of expression of interest 12.07.2025
11.| Date of issue of provisional list of prospective resolution applicants | 22.07.2025
12.| Last date for submission of objections to provisional list 28.07.2025
13.| Date of Issue of Final List of Prospective resolution applicants 02.08.2025
14.| Date of Issue of Information Memorandum, evaluation matrix 07.08.2025

and request for resolution plans to prospective resolution applicants :
15. | Last date of Submission of resolution plans 06.09.2025
16. | Process email id to submit cirp.smithsbiotech@gmail.com

Expression of Interest
17.| Details of the corporate debtor's Type Of Enterprise: Medium, Manufacturing

registration status as MSME. UDYAM-MH-26-0096425
Date: 27.06.2025 SD/-
Place: Nagpur IP Megha Agrawal Resolution Professional

For Dr. Smiths Biotech Private Limited

IBBI/IPA-001/ IP-P01456/2018-19/12272

AFA valid up to 31.12.2025 Email: cirp.smithshiotech@gmail.com

Address Registered with IBBI: 001, Shivranjini Apartments In Circle of Congress
Nagar Garden, Congress Nagar, Nagpur -440012 (M.S.)

Address For Correspondence: 2nd floor Anjaneya Niwas, Opposite Dew

Trinity Hospital, Hindustan Colony, Wardha Road, Nagpu,;:;@\'{lg%ﬁ \
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duss 12l Esvta”, sitbitec a1 cpposite Noor Baba Dargan, i, Thane Wast 400601 ownec oy 3 other encumbrance Confirming Party and Kamshet Agto Incustries ot L1 sormuts
. veer Pingulkar; situated on the piece of N.A fand or ground be; Survey No. 229 not known to Vikas N Raikar a1 Purchaser. 2 &
No.9, Hissa No. 6 & Hissa No.& situate, lying and i o e aring ¥ No. Hissa thorisod 18 128 Kamshet Dai
i Hissa No. % being at th 0@ “Panch Tithe | aul afficer. i Power ol-Attnrey from Pandurang Vishwanath Khare in I: i
E l‘:u::::a\ and city :nw,.‘ in the Sub-O P Ricoe Industries Put. Ltd. N*M‘ﬂ’?\! H faikar 23 meoned in Sale Deed dated 10~ Octaber
- Mr. Hanumantrao Ramchandra Pati 7 ; 57
Fdi G Burpcincka m 7 R 1. | 130 |VikasNarayan m.ur/, ; mm;m;::;:;a;;:n office of Sub-Registrar of
. npal pet ing'ne. 439 ¢ exccuted by and bet
(C] 19/04/2018 praperty dues, & ong, nd (a) Ganpat umzn'ku ;nm')‘
?;‘Eds:grrgon OF MORTGAGED PROPERTY : Fiat No. 203, admeasuring Area 975.00 S.FL bulfup|  19.00 1.90 010 utility bills any ; -
, B-2 Wing, in Riddhi Siddhi (B-2), *Riddhi Siddhi Complex® Survay No. 112, Hissa Ne. 21 55 llisr aneusbesoog e R O Rk st of
alld, 3 Vilage Temghar, Taluka Bhiwandi, Disirct Thane; cwnad by Mr. Hanumantrao Ramehandra Path & motious % ey A i 4
7 F:' . rey authorised officer. Nararygn Rajkat as Purchaser and Ganpat
Spection on Demand Contact bt v -
e S Wr. Riyal Javkar on_Mobile No. 6619966503 Fdtted 2 N 014 regiicred with S5
i Auction will ba conducled through C1 India (F) Lid. web porial hiips, K - : Amuraices a JRart
a8 well as e binks =, 2 pos b The farms and condition of sale is displayed on by and bet bt i w;:,,m,:
/ In case bidders needs assistanca they may o ‘.d""'fm"'"‘: s a6 drectad o uplaad telr bids alongwih documen o Panracd benieda Shedge alias Tel a5 Rl
7291881124/25/26 of C1 India (F) L1, Tha physical documents ara 1o be submitod jpast 1o NKGSS Co-op Bnk Lid. D6 Pandya on 8866662937 or Support Mobile No. o L iat )
Road, Girgaum, Mumbal-400002 sl iy P. + Deputy General Manager - Recovery, Laxmi Sadan, 361, VP Dated this 27* day of June 2025 s :f;“”\y
Place: Mumbai
s, i otk o e i Me Avishit Mocal, Partner
of (8) of Section 13 of the Act, In raspect of tima avallabls, to rodeam the secured assot. 14038, 14* Fiaar, K":-:"‘fikl‘
Place : Mumbal Sdi- Gne World Cantre, Senapaf Bapat Marg,
Data : 2 Lowst Parel, Mumisa 400013
TREE Nw&s‘s: orFiceR. T 1 hfechomiatenioin
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% UJVN LIMITED
HO.: “ULJWAL', Maharani Bagh, GiS Road, Dehradun-265006
Telaphones: 0135-2763808, Fax- 0135- 2763508

CIN No. Ud0101URZI01SGL025808. Webstis: wamw ivni.com

0% 75062028

Tender No.: 01/DGM (M&U-YV)/2025-28

Dus 1o , e Bates of bidding for Supply,|
2 of

tosting flow
:Mimmmmhmmmmm{ﬂ#m

Vallay}, UJWN Limiled, Hydst Colany, Dhatipur, Dehradun, are revised

{08 per foliowing:-

“|Last wobsite : 11.07.2025(16:00 Hra)
Hastd fbid: 16.07.2025(13:00 hes)
Aoate 15.07.2026{15.30 Hrs)

. mm&mmmm&.m«nuwmum

HFor tull & fuether dutalls, kindly visit e-procuroment portal]
= hilps Huktendeders govin™.

Dafed: 25.06.2025

LETTER OF INVITATION FOR TENDER {IFT)

= {Twa Cover S n) (STD KW-1,2,3 & 4)
| (Through GOK KPP Partal hnpumkppphmuh.mluoﬂy)
J The Senior Assistant Director of Horti

srhicsabsiibnnbishond

0z 6}

8 i

webinkihantlsarttinrBissstenethveobing

9 SI vl gl ZII. L3 S 1] S -1

£ £
wibisiabssntuiabiibisdunbodotondion v
THE TIMES OF INDIA, NEW DELHI,

8

NAME OF WORK NGTICE TENDIR
mmmnwmwmm&mmr 4 "J‘" 7% Meencers hry oy pic iy
| Jbe7ws
STRERGTHENING OF RI¥D FADM 117 Y ROKD TO RANOLES PURA TN - "
e 000 (ROAD ! 25062005 ” oINNIMIN
R S S P | USRS | Mous | e st deme]
FEPRSRAN RESIGIATION OF ROLY CLINC SECTON 10 AT ARNA Y| AR UG | iy SOTET
Wmmwwmmwmmmnm i
YO 5.4 M, (ROAC I0; 60¢) 14 SIASA CONSTITLENCY DN SIASA GISTT g MUUS | royemten e SRy
el siaeonnee s | S5 | A
DAIT 108 SPECIAL REPAR 6Y PUG. WO, ST, OF 4 oS,
mu_zmwo&mmmm A
mmwmu:(mnmlugﬂlzﬁumméﬁm
EHAMBHOCK HURD ROA) K4 0.0 10 1.23 (R4 10 3857),
1 Srect Repain Fom maoTy | I MRS oy .
m(mnw}.«m&lr‘mwmﬂﬁum ;
NAGAR TO! mmm:mmmmmm
P BAMA CONSITUBIY [N SIRSA DISTT, (WORK FOGRAME 2035.6)
- ADS e mmm G wons | .
1 PAUACE WORK R CONSTRLCTICN OF GOVT, INSUS TRk TAABMS R0
| T e i - I T Ty e o
BAROUL GREY WATER \TMENT UNDER | i U
PO N e et AW e NSUG | emieniaen | I
mmummmmmuaw AT 200y - i GI744II47e8
FRHARUR SAMSEA ROAD IEAR, QUISCVIARR + 3 BeORRS 306305 RAWS | temiimoncons by | _Proreoag BNy e in
m-uiﬁﬁﬂ!m mfklﬁﬁm;m?g i
PUBLIC HEALTH VILLEGE MILAKPUR DISTT #1548 REPAIR OF RCC NP2 PIPE OSANMEL, 25062075 o i DLESII5443
RPIST. GF 17 PATH AND) ROAD, LAYING GF BALANCE DISTAIBYTICN 072025 TMUC, | Mgl i eeranyimat o
i M'mm"“_;ﬂasﬂﬂlﬂ_ﬂllmm“!“lﬂ.
| TR GORL, DESCRIPTION OF STORE: - LIST COMPRISING OF ITEMS FROM SR MG, 0110 | 27,08 9008 [ —— Bim2s2
PO nm:m:\m’uumm- 30205 dechiwryand govin Swppleesitry.nicin
e | Imbnw:»uﬂmammruunmm 062005 Beize:/jecenters bry.ncn ©RIUN
2 | m‘“ﬁ)‘-‘"yﬂ mﬁM(muerormrms;' BONB uhor e g hey.ncin
EXPRESSION OF NVIREST (E01) FOR SUPRLY OF 1SI MARK KOPE WOVEN. | 7,06.2825 b0 ? weas I
| o s FAIRC VIRIRDG WITH ACCESSORN'S LS FUce: | SN | ety G
FOR FURTHER INFORMATION KINDLY VISIT www.etenders.hry.nic.in cihariad

8 TAMILNADU NEWSER]
L TNPL Unit - 1 : Kagithapura
du, Ph.: 04

NOTICE INVITING TENDERS

INT AND PAPERS LIMITED
639 136, Karur Dist.
277001 {10 Lines)

937, Mondipattl, Manapparal Tie,
amil Nadv. Ph.: 04332 - 251600

Naturs of Werk
Stainr  (IMF) 8 Rotor (ikeP)

Dus date
11.07.2025

Suroly of Gi Cabio Trays wih ocoessorios r
RSPSE2 ol TNPL Unit-1

noreas

o Mahadevapura Zone, (Reforred to as Employer in these
4 documents) invites Tendars ta Impk in
with KTPP' rules 2000, from eligible and experienced

Supsly snd Instsiaton of LV Busducls for
RSPS32 in TNPL Lint-1

18.07.2028

Suppiy of LT Power Cables for RSPSAZ
in THPL Uni 1.

7| Person/Agencies/Fims (Referred to as Tenderers in
= these d i in Labour D far

4 Maintenance of Parks.

[ Name of the warks

4| |Beautfication, landscape development, water faciiity
1.|@nd ather civil works in Rajkumar and other Parks in

KR Puram Constituency

Amount : .1,28,57,543.18 EMD: .1,92,860/.
""“‘,J‘ water facility
and other civil works in Basavanapura Sigehalll Park
| _|Amount:7.1,69,48,431,91 EMD: .2,54,220/-
Beautification, landscape development, water facility
| and other civil works in Balachandra Layout Park
Amount : 2.1,69,48,517.21 EMD; 2.2,54,220/-

Beautification, landscape development, water facility
- | and other civil wouks in K R Puram Fiyover Median .
Amount : ¥.42,33,000.00 EMD: 7.84,660/-

q| |Beautification, landscape devel , waler facility
o[ ® {and other civil works in Inner Gircle Park
Amount : £.1,69,48,420.75 EMD: 2.2 54,220/
Landscape development Works, other civil works
including digging of bore wells and waler facility in
K R Pura Constiluency Parks

Amount : 7.1,28,57,543.18 EMD: 1,982,860/

™

Calendar_of Events; (1) Date of Notification Is
725.06,2025, (2) Tender can be downloaded from
427.08.2025, (3) Pre-Bid meeling on 30.06.2025 at
—111:30 am. (4) Tender Closing date 10.07.2025 at
4:30 pm. (5) Technical Big” Opening date on
114.07.2025 at 4:30 pm. (6) Financially Bid opening
““|date: After Approval of Technical Bid.

of Double Sioad Tape 50 M
oth 50 bers for THPL Unz - 1.

1072025

15.07.2028

Procurement of LATEX-1
&krr] kot Board Maching
-1l

(Top Coal-Acrylc:
(CCK) of TNPL

12.07.2025

Prcurernent of LATEX-2 Pra-Coat-
Machine (COK) of TNPL Unit- It

-SBR Bindor)

12072028

3002004 ; 2108 ; 2185 - pmdig@tnoleo.n
252623001064 - purchass

0
2STEITO01084 ; 1035 - w2tnples.in

be dsued in THPL Websls & NIC Portal,

. lender foa, EIO oic., am avalobla in tha tonder
trom websiles. ; 1

TATL - Moker of bugasse bused ecofrigmity Fuper

| el GOVERNMENT OF HARYANA T3

“ il
B 8 LMD K] 0 s 1S Y o e
S SRR B AARS 2 8

3
RIS (RCOETE 37 T - 10, T 1, B 15
M3 B (R G P SemRes.

3 piases
*SAVE ELECTRICITY (N THE INTEREST OF THE KATION"
[Toll Fros N 1817) “Pay Biaciiity B Oni

427 trom wmpctong' (For nfo
Blectricity thef, informat may mport

SUPERINTENDING ENGINEER |
CORPORATE [C4P)
Uss LEO bbb ava Elscuiedy

g 3
o0 No THOTSON1ES Fas Mo, $135-2750911)

NDER NOTIC

CONTACT {

AMIT: I 23
9811790649 H
* FOR PROPERTY iy
Aps | Z
PLEASE CONTACT L
SUMIL : =
9999499495

3 |

s
o

!
38

(0] NORTH CENTRAL RAILWAY =

E-TENDERING TENDER NOTICE

Divisional Radwty Manager (o) N.C. Raltway: Sharsl o snd bahiet of =3
Proaidont of indis rvtes sealod ‘Open Tonder” trougih o Line (5-Tendesig) for

[E] Norts contral ratmays @

from imsue lettar 17 Months
vwmmmmumhliﬂhwﬂjfml.'fuu T
Selalls and submizsicn of B4 ploase soe the Indian Ralways weballa
wawireps.gavin

wennczindlanrsliways gowin 3] @ crroncR B

109625 (D} =

m IRCON I%%L ummlripﬂ

m&n-:;u-(ma
EXPRESSION OF INTEREST
FAel. No: IRCONBD/Manpur_AnwarganjEQUz028/ = 25.06.2025

1#_-9 L 1= 8 Punjah State Power Corporation Limited |B

(Reg Office PSED Head Office, The Mall Patiala 147001)
Corporation Identificatian Humbaer : U401 0BPB20105GCo33813

o

™

(Contact Humber-06461 i
TEWIWWWW!&IWMMH = ™

Sdi- Senior A Director of

Mahadevapura Zone

OFFICE OF THE ENGINEER IN CHIEF
PUBLIC WORKS DEPARTMENT,
NAVA RAIPUR, ATAL NAGAR
(CENTRAL TENDER CELL)
E-Procurement Tender Notice

= Main Portal: hupc:#q:mcqallhqnv.h
Tenders are invited for the Following works:

 interses

S

“All the lendiers issued by CIL and its Subsidaries for procurgment
af Goods, Works and Sorvices are available on websiles of
Coal India Lid. www, La ive Subsidiary
Company (CMPD, www.cmpdi.co.inj, CIL e-procuremant porial
hitps:licoalindiatenders.nic.in and Central Public Procurament
Portal https:Heprocure.govin. In additon, procurement i§ also

done through Gal Portal hitpssigem. gov.in®

1P Maghs Agres! Resuiution

O Blotech
HOBAPA 0L LIS,

AP Vol up 15 311,000 Emall g 500
8 IBBL 001, Sriveany

Private Limited
061032272

o1 A patants i Circie of

HAPPROACH
oF
IPPROACH ROAD LENGTH 180 KN, DISTL: JABHPUR
Work code - W2IOT).
s TION OF GRAM PANCHAYT MUDABAHLA N
et FARRAIOR VI BARPARA DHANUPARA T0 KADRO ROAD

fea)

ey
WORK OF HIGH LEVEL BRIOGE ON
EY PASS GOVERDHANPUR RAMPUR ROAD s
KELD RVER

Hs

[CONSTRUCTION OF JHALANGE WORA) KUERAR VA
thasiy O TOTIAR ROAD FROM Kt 1 10 104,
WORK) BLOCK BUAPUR

mﬂ.m.ammms-m e

ic Sci Services

Ministry of Home Affairs, Govt of India
Block No. 09, 8th Fioor, CGO Complex
New Delhi 110003

EXPRESSION OF INTEREST (EOI) - ESTABLISHMENT OF
NATIONAL FORENSIC DATA CENTRE (NFDC)

Tha Directorate of Forensic Science

Services (DFSS), Ministry
uhmm,mumbmmmmm

[} Techecingy, Gai. of inga]

022, Zamacsar Commanty Canirs, Kalash Coiory Eutension, Now Dabi 11048
P 191 1) 29240401.07: €4mk vicuaton senim i v

Inviting Proposals from Start-ups for Incubation Centre at NRDT,

New Deinl

NATIONAL RESEARCH DEVELOPMENT CORPORATION
of Science &

NROC inviles applications from start-ups for physical or wAual
?mmummmmmmmm Funding suppod up to
par

2 lokhs Is provided
NRDC murtures, meniors o starups for tholr growth and
osiablishment. For aligbilty criteria and teems and Floaso,

ovailabie on the wobsile and send It to
mmuhmumwum&ms.

Swmnmﬂnmmﬁmhmm
Dadolog cente e in

RASHTRAPATI NIVAS, SHIMLA - 171005
EXPRESSION OF INTEREST (EQI)
FOR HIRE/PURCHASE OF PREMISES FOR CAMP OFFICE-

CLUM-GUEST HOUSE IN INSTITUTIONAL AREAS OF DELHVY/|
NEW DELHUNCR

The Indian Institute of Advanced Study (lAS), Shimia (an
A stry of

INDIAN INSTITUTE OF ADVANGED STUDY

Indices. The EOI aims 1o

g and a
Project to establish the National Forensic Data Centre

(Contivicton & 1% Wor Bamh fraciory Bam]
TTH3S LGRAEIL §F Moh ot Burac ke Esctication ot o]
Jal Jsgdalpor (Batarce Work). (Work cods - 3113

4 Last Date of Tender Dawnloading S.NO. 05 Yo S.No. 06
date30,06.2025, S.No. 07 To 5.No. 09 date 07.07,2025, 5.No.

Central Forensic Science Labx
Dethi, Chandigarh, Hyderabad, Kolkata, Bhopal,

The vendors are aliowed

the DFSS wobsite: hitp:is
may ba reached to this Directorate within Tw

process please visit the above
o S/
Chief Enginoer
T

.,

Office ineer In
©-252601784/7 P.W.D. Ntnﬁgvulwr Atal Nagar

CBC 19419/11/0002/2526

A R s T

g a scalable,

, and
tion for this cetical naticnal initiative,
NFDCwﬂboaunmwnanonﬂmpasamymxrmmm

y under ¥
dlmh;hm!olmﬂiwmmwmﬂnmfwcmp
MMMHB\NWD‘MWM&
of DethiNew Deln¥NCR. The last date for submission of EOJ
hmwmmmammmmmm
1730 Hrs.

memblesu-n.phmvhﬂmxwmmﬂn&.h.

lo participate for single or multipla
andfor for complete system Iintegration of
softwara and Hardware siorage, The eligible and
interested vendars willing lo participate agains| this EOI can
access the complele technical

requicements/information from

S
Assistant Diractor {Admn.)

proposal

loads. The

enty One (21) days
Prapasals received after the dua dato
considerad by this Directorate.

et W w1 et 22.07.2008
] fiog (sm-1) feadw 21.07.
€t vt wefeaed 1

; DNA, Baliistics, Secrutary, lIAS
ially from Shimla
(CFSLs) at CBC 21213/12/0002/2526

Guwahati and| [ ‘Distribution e
extended 1o more Central and State FSLs. The o Pn-uhrpc::m. m:ﬂ“mrm
enrolment, scarch, matching, Hydel Calony Ranikhet: 262845 iR T T 263648
tioned data vith rafarance data| |Distt: Almora { Fao-seiey, Twerez )

E-mail: dgowkt_upcl @ ysheo.com .
| (ososs), 220820 T (05965), 220620

¥-Pofrgr et e
wmmmfmmﬂm(n:-rwm-z., 152085~

26, V6/2025-26, 1772005~ 26, 184202526, TN2025-26, 2V2025-26, 232025~
28, 20202526, 23200536, 24/2025-26, 2572025

wnm”w,msm-mmawamnrwml

f—hﬁummn.enas-éumﬂmn'ﬂmm!qﬂ—
®112:00 W3 Wiy wilm e ety
2025 W 15:00 0 o ¢ Aercder 1 )

nltgrer aifagen|
Customer Toll Free No-1800 415 0405 "y fier 3 firorelt werrd™*
.,m uwmu»i—!lﬁv_m 26.08.2005

-26 T 200025~ 26 P

--b.“mupl-|l:"ﬁlh“]?4ﬂ5
%] conouca [1] hoth caotal admyn (Bepromry ¥ crroRCR [ L =

MULTIDISCIPLINARY RE
GOVERNMENT ME!
RAMPUR ROAD, HALDWANI NAINITAL)

Principal, Government Medical College, Haldwani
(Nainital) invites applications for the required staff (i)
Research Scientist T~01, (1f) Lab Technician :-01 on purely,
contract basls to be filled-up for the MRU, Government| 7
Medical College, Haldwanl. For Further details please] -
visit our website:- wwwgmehld.org & www.gnchld.com.
Walk-In-Interview date: 10.07.2025.

Advt. No. 365 Principal, :
Dated:. 25/00/2025 Government Medical Colloge | =
Haldwani (Nainital) <

Frmnki Works in B of Love
Crossings on Kanpur Anwsryan-Mandhana Section by Corstruction of | Sy 1o of Punjat for F H
o Elevatad Track In batwsan Kanpur Anwargan| (exciuding) Manahana mm.%m.ﬁunanwwmmum. =
{ Leng ¥”an EPC Mode. bankaicots for 1110V s & olor works fike eating offruf | =
o For b upcsier on IRCON' wetade mm&nnwumcumdbhrwmmawn B
& sowm starc € sy, LUnkad, Schama AR
would be hosied o the webeite cnly i For detaded NIT pnd Tendsc sgecilications pleasa rofer to]
ety Chief 24.00.2025 =
S, X U MNole : Corrigentum and addendum, il any »ill bu publshod online af| >
Fmeeier ] fhon ma 808 811, Sached or, 5 T LR, CO-OPERATIVE SUGAR FACTORIES FEDERATION LTD, : X =
e Moo, Vers: Ao Saatar Road, Rana Pratap Marg, Lucknow, C 44838 Drrs ST 29wia :
W Arcarie,, Fure, Mabarenin, e - 833040 Wabtte: wi iptugaried oy Enait upsogariedByaboa.codn 3
o SO PR GARr L, P w
ekt Mdh:\m — g M&&M e @ RORTH CENTRAL RAILWAY ™
L Tatsha, Tocrkns, Hadouer, Lnsranrand Y relasance o 7is ofca s-tense (Tender £ 2005 UPSFF 1046880 1) catnd Tender Notice No. ELG-08-J06-2025.26 Dated : 24.06.2025| =
|y MASENIST | O g G e e o ig
n"“amwmmmas-m. m-mmnm:wmmmqu. 8- Drvmional fiectrical Enginear (Ganarnl) NC. Raswoy, Agra o bebatt of] = O
Redi = mumn-ﬁlmﬁwwwoﬂhmpnmmﬂhh =
o Jist Manch, 2024 Maaging Deperr folioasng wonsy -
3 = R Tender No. : ELG 04,108 202528 | Appeox. Cont of the work - R 1100472000 -
= rﬁmhwﬁnmmm‘fa : ek
NP2 CENTRAL MINE PLANNING & DESIGN INSTITUTE LD [ EESEr L
- s (A Bubaickiry of Coal India Limited) Complstion peried : 08 mants
Gondwana Place. Kanke Rasd, Ranchi-34008, Sharthand, India For tah detais and & of b pleass 300 the Inds [T ———
NOTICE www.iraps.gov.in Tenders can caly be submitted thrswsh web portal

1103025 ()|

SEARCH UNIT (MRU)
DICAL COLLEGE

g
-

SBi State Bank Of India

OAD Department, MMNH.K&.!LMlM
BENGALURL ~ 560 001, Tel ni0.080 25341576

S:.!g&mkﬂnﬁmmmma&mmm

Aacross,
for the sarme to b submitied

from our
news. The last date & time for
ot A
(OAD), OAD

jalury

heough o-tander portal, 5
criteria, scope of the services 1o bo offered, terms & ©
of contract etc. and tender can ba

mhw*msﬂinmm=mml

subimiseion @

lormal at tia_office wil bo @ 3:00 PM on

Stata Bank of India3rd Filoor,

A-nrau,l Building.LHO Campus, #65, St Mark's Road, Bongafury

%‘Iu 06. Assistant Gcn::fhlh et (OAD)
@, JODHPUR VIDYUT VITARAN NIGAM LIMITED] - e
: (MATERIAL MANAGLMINT & CONTRACT WING] NTW POWIR MOVSE,

ARIA, JOOMPUR. MOS0 PreCf (0291) J7421Y, TAX: {839%) 2116335

¥ Fronuremant lanser s Imited for purchate 1117 3 kY 240 ¥ 25 1V Sating
E0L-Y, autdoor type tompietely sa-protetiad tinge phate Ak -
Distribution  Translomers witn imbuit 5

Circut Brwa
Amendreat] usder TH 2049 UIN MISHGLOBIONMT). Det

of Courist o

downloadod |

Assistant General
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/3088 SUPERINTEHDING £nGis(p1 &)
et 03 ez of e e o vy o 128

BT

(S g B bt ke a  oed
e st conmaa e Tl @

¥-foie e e 032

*. Pren Wi e, e o 0y
T JRTTI W T b FeAEE G e vt by N el
FVR ) R 4072028 W why 00wk T il o T o 3
Ao oP e W R el Wi ivppp.captbangavin &
o G4 Rl G v (o Ry 1400 i

T T S
5 o, drwg g
AL R e
WIS S

Loy e

R




oft steleqe et

mnrslhl

SRIEEIE'TW 33,[99,0
& AR fUds aferd

& T YA |l 900 dicTdl IRdTd

7%
mﬁmﬁmﬁiom

T ¢} TR /R e B 98,30 SAmaid :\awm‘%awnmﬁm_m
} mﬁmﬁaﬂ.m@?ﬁyﬁaﬁulﬁmﬁmﬂaum
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Ty wEm e maﬁaMummmammm TR T - O gequ WE  TEUFWE A WAl TREER SAEA g
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PUBLIC NOTICE

All that office premises admeasuring
19602 sq. Ft. Carpet area on the 3 rd floor
of Building known as “FLEET HOUSE™
constructed on the plot of land situate at
Andheri Kurla Road, Andheri, Mumbai

— 400 059 and earlier bearing CTS Nos.
636 (part), 637 and 796 of Villaga Marol
and now baaring City Survey no. 796 A
of Village Marol in Grealer Bombay,
Taluka South Salsette, District Bombay
Suburban, Sub-Registration District
Bandra (Property)

ur stiating for pu of the ab
Property from DAYSTAR ENTERPRISES PVT. LTD
(Company) having registerec office at 107, 10 th fleor, Plot no.
223, Maker Chambers lll, Jarinalal Bajaj Marg, Nariman Point,
Mumbai — 400 021. Any person/s having any Claim, Demand,
Right, Title or Interest against or in respect of the above
Property or to any part thersof by way of occupation, sale,

exchange, morigage. charge. gift. trust. malntenance

inheritance,pos , leasa, lien or
any objecfion tothe sa of whatsoaver nature to the pmpcﬁed
sale, i dgalnst Compuny is hereby requested to make
the 'ﬁ‘n in writing tc the undersigned, stating therein
the clai i the ‘other particulars sufficient 1o
idei f;ty 53l ler with ‘certified true copies of
en » in support thereof within 15 days.
frof the 5 neraog failing which the claim/s
andfor deemed to have been
wal gl arvd raband:lned

& 2y VBA LEGAL

Solicitor & Advocale

\\__%gu Chambers, 6th Fleor,

a ‘aterfield Road, Bandra (West),
i Mumbai 400050,

Email : vbalaw{@gmail.com /
vinod@vbaleqgal.co.in
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TIMES NATION

Reliving Prison Nights During Emergency Days

4ail Chaloge? As a young man, he had raised both hands high in the air when Jayaprakash Narayan famously threw this electrifying question
at the crowd. Half a century later, a footsoldier of the anti-govt socialist movement remembers those darkest hours of Indian democracy
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AdfitGhoshtimesofindiscom E = = i g Fernandes ﬂndn:ﬁmt’; kl:s chat with other mlxm;lgm
his morale and m W ers. There was a study ] too.
he evening after Emer- :ﬂm:r'ﬁ;";;}:;w * that other sociallsts were alsotn 1 tead Gandhiils Hind Swara, FILM CENSORSHIP
gency was declared, a En s aiad i Jail." says Jajn. A Mllu'!l's Dhunun"d ltx.tl::. Lo DURING EMERGENCY
small band of socialists ey Ho recalled Jao SanghvRSS  hia's works, even Gone with the

secretly met at a tented
coffee house, now gone, in Con-
naught Place’s Contral Park. The
purpose wis to chart out future
‘palitical action, Rajkumar Jain,
Zthen 29 years ol and an arddent
= fallower of thechariamatic social-
= ist lender Rmn Manohar Lohia,
zwas part of thal select group.
Aday wirdios on Jure 25,

13

A
ant-govt motement,
mously asked the gathering.
m._'.'.l:ul chaloge?” Nearly everyone
= hasel il med. “T had radsed both
hands,” recalls Jain. now a
- ired professor of Hindi from
WZpelhi University's Ramjas Cal-
lege Nearlng . he remains
i1 of beans and talks cagerly
| vividly of ihose days ns one
vould of n heady romanoe.

Got My Bones
Several Times'
o iThe socinlists’ plan tggeary out
& - work underground, as deckled
the Connaught Place meeting,
a5t sasy Lo abide by Polica
jere sWilt 1o npprebend those
-

new erawill be vshered )", and
antiaste stance: “Dr Lohia ka
armaan/ Brahman-Bhangl ek
samaan (Dr Lohias wish/ Brah
man and Bhangi are the same)”.
In 1666, Jain joined Delhi
Unlversity as a student and
Samyukia Sociallst Party (SSP
as 4 worker: That yes alsg
became the student union’s vioe

the political activist had become
famitiar with the authorities.
Now, evervihing had changed.
The jaikr was in a different
mood, abusing detainees as they
Tined up “T wished him, but he
shouted, "Shut up You hven't
been brought in under TPC 107 or
161, bt under Mis’,”

Among other things, Misa
Mainteninoe of Intornal Secu-
rity Ael, 1971) empowenid govt
o put anyune in indefinite pre-

ki nezar mwln, hum dono gundey
hein, (In Indiraji's view, weboth
are thugs' He laughed. Over the
years, | got to know him more
and found him to be a propoor
and honest politician.”
Prominent detaineos at Tihar
included Madan Lal Khurina
and Arun Jailoy Many months
lator, George Fernandes, em-
Ywoiled in the Baroda Dynamite
case, ako joined them “We
would rakse slogans, ‘George

workers naming "lhei.r barrack

Swarg
bachelors and named our bar
rack ‘Sandh (Bull)’ ashrom,”
langhs Jain. “There was also a
‘Do Number Ko Barrack” which
had Ananda Margis, Noalites
and Jamaatis among others.”
“With othe

sues, and fakroo (divergence)
on others.” he reminisces.

For the first three manths, Jain
neither had any contact with the
outside world, nor any idea as
to what was happening beyond
the prison walls. The detainees
‘had no ancess o nesspapess o
radio. “After three months, we
were allowed to meet relatives
onoea fortnight,” hosays.

Going to court or hospital
was an outing of sorts. The
oceasion was used to meet peo-
ple, relatives and get news of
the world. “But there was an
overall atmosphere of terron
Acguaintances wene scared to
et us.” Jain says.

Searing  summers  wen
tough, and harsh winters spent

Wind," Jain recollects.
“Sometimes, 1o raise opfi-
mism levels, we would shout
slogans such as "Dum hal kitna
daman mein tere, dekh liya aur
dekhenge!  Jagah  hai  kitna
Jail mein tere, dekh li aur
dekchenge. (Wi have seen your op-
pression/ We will see bow many
mare you can fil in jail). Unlike
cadlres of other parties, we
wore never de te o Joave
Jall, We foltalive,” he says.

‘Emergency Was Over. But
Peaple Were Still Afraid”
More (han a year had eapsed
when autharities shifted the
“troublemakers™ to Huryana's
Hissar jail. Sociallst leader Raj
Namin and Jater Jan Sangh's V
K Malhotra, earfier in Ambala
Joil, were also there. "The stale
was then ruled by Bansi Lal
and conditions wern stricter,”
Jain realls. He also remembirs
his washed clothes being taken
sway by others because they all
looked the samie “To ensure this
did not happen, 1 chopped the
slooves of my Kura,” he says.
‘The soclalist also has one
ploasint memory of the jail:
“Oocasionally, we would receive
o tashet of malta (sweot orange)

Aandhi | e fim, clearedin Jan 1975 by the
Board of Film Censors, went through difficult
times. The common belief was that ts herolne
had a simitarity to the then Prime Minister, in
July, the ministry
of infermation

and broadcasting

should not be z
banned. The show cause notice ws later found =8
1o have been issued under a wrong section, This -
natice was issued o (then Union information :m
and broadcasting minister) V € Shakla's orders =2
on the grounds that the fim sought to bring g
the system of election by adull franchise into
disrepuie. Subsequently, the producer met the
then minister as well as other senlor officersand =
stated that he wouid sultera loss of Rs 40 lakh il * 8
the film was banned, and offered to restructure
the story. The thea minister approved this ldea - —
on Jan 30, 1976, and the revised version was ]
uitimately cieared on March 24, 1976. i

! ventive detention. During Emer- with two binkets, Food was pre- from Devi Lal's farmhouse.”

& geney the dreaded act was ln- pared by undertrials. Dal, ol Jain has po dramatic memo- m.ﬂm | The Hindi fim s granted a =3
Pleinented with abandan. Many B e o dis. -y of e day of his relenso, Bt ececircesifcaieny ihe centralbaand i, -
yoars later; RID peta Lalu Pras- ‘Wwith 80 in the morning —vwas o has a clearur recollection of (15015 00 May 27, 1575 Rwasaloclassified =
d namert his daghter Miss. Tasesble, Butabsenceof hygiene his first postprison publicmioel | seomen ey Dytebmns o

= palitics. Bul, s a teen, their sci- YEARS OF Jain countered, “1 don't came was a problem. The aluminfum g In_Janakpurl, suthaest £ pradominantly =
‘bad been seduced by Lohla's E NC about Misa. Our fight Is with In- wtensils were dippad In water:  Delhi. "Emergency was over educational.as =
ko of demsccratic socialism MERGENCY  firGanei, not you" Theailer seldom swashod. “Sometimes, the  But people were still afraid 1o if dealt with the
1n the 18608, Jain recalls, the didn’t take kindiy to his manner: plate would hive rsidues of the  cote close to the dals. Bat alter 1842 movement. Tﬁ
president. The socialists would  “He probably fie}t that letiing the previous meal,” he ron a while they enme closer and lis- However,before -
demonstrate ngainst pricerise,  response pass would encournge still vexed by the memory And  tened intenthy ™ he vemembers, the film could be. i
police high-handedness, unem-  maubordination. Political pris- there was zero privacy Detain- In 1977, Jafn was elected released, itwas T
plovment and for rights of ven-  onérs were pit in Ward No. 2. eos tsed o0 open Jatrine without  fo Delhi Metropolitun Coun- recailed by central =
an on politics, where partymen  dors, daily wagers and workes.  But Ravinder Manchanda — a cover: “Youwerp visible toevery-  cfl from Chandni Chowk on govt and, oa Nov
[ three different ideologies “I got my bones broken several  fellow socialist who kater became: onearund,” he says. a ticket by Janata Party i 14, 1976, arders 8
jan Sangh, the original avatar  thnes, Colngtojall wasareguiar  officer on special duty to PM Letters, in and out, were  which Socialist Party had yeere issued on

B— f BIP; Cong: allaie” he says nonchalantly Chandrashekhar — and T wore always censored. But one of  merged. He taught Hind! the producers :
sent to Ward No. 16, which was them brought good news. Jain,  In Ramjas 1ill 2011 and now rocsing several: T

& in was impressed by Lo *You Haven't Been Brought In meant for Bclass criminals ™ a postgraduate in history and  spends time re-reading Lohia drastic cuts —

n progressive position on Under IPC 107... But Under Misa® “Intervstingly, we also mel Hindi, was on probation as o athis roomy apartment in east = 7 3

Prison bockonod agaln when Chavan Singh, who had been locturer when arrested, “1 v Delhi's Surajmal Vihae it R}
Jain was nabbed Ly cops on the  Ultar Pradesh CM, in a solitary enived my confirmation letter Ho remains gingle and de "‘*'“’:*?“*“”.'m"“'“‘ those scencs L
sat s 162 He also DU campus, days after Emergen:  cell. “1 reminded him that he i Jail,” he says. voledd 1o demoeratie soclalism, “’.ﬂ’m incite commission of offences leading o
soeinlist idea of wenlth ¢y was impsed. “Sonseone must  had ence sxid that Jails were not ‘Rajkumar Jain and {above) Spending time wasnl diF  “Tstill believe In Gandhi, Lohia disturbances of public prder. o
Istribtalon: “Kamane wola have informed the police.” here-  plenic spots, whil oneof the ficult, Jain says He wos used and Madho Limaye. But poli- (Fros White P3per oo Misuse of Mass Medis Dur =N
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WESTERN UP TOLLWAY PRIVATE LIMITED

PUBLIC NOTICE ON REVISED USER FEE
RATES AT SIWAYA TOLL PLAZA APPLICABLE FROM 01/07/2024

1. The public are hereby informed that, subject to approval of revised user fee rates by NHAJ, the user fee
rates for use of section frem KM 52.250 to KM 130.560 (Meerut - Muzaffarmagar) of NH 58 are going to be
ravised as under w.e.f. 01.07.2025 at 00.00.01 hrs at Siwaya Toll Plaza KM 76.000.

“Flash floods claim 7 lives -
in HP, Jammu; IMD issues
red alert for 3
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2. The following concessions are available at above toll plaza:
(a) For Local Personal Vehicle 75% of user fee;
(b) For Local Commercial Vehicle 50% of user fees;
3. The list of exempted vehicles is as given in Fee Notification in the Gazette dated 06.09.2010
4. To view tha Fee Notification dated 06.09.2010 published in the Gazette, Letter of NHAI containing
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